
In The Central Administrative Tribunal 

L 
	 Calcutta Bench 

4 	 - 

OA 183 or 1997 

Preseht : Hon'ble Mr. S. Biswas, AdministrativeMembar 

tm'blg Mr. Kuldip SinQh, Judicial embe 

Su prak ash Sah a 

VS 

0/0 Post 

For the Applicant : None 	 - 

For the Resndents; Ms. U. Sanyal, Counsel 

Heard on $ 04022002 	 Date of Order $ 0402-2002 

ORDER 
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None appeared on b8aXf of the applicant even when 

the cae was called for Second time. Therefore, application 

is dismissed for default. No c08tS. 
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